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Inrphal, tIle 8th April, 2025

No. HCM/J- I1/2013-A&l:(Pt. 1 )/ 6 9 ,rIb : I Ion'blc thc Chief Justice is pleased to

appoint Mrs. Justice (;olnlci Gaiphulshillu Kabul, I'ol'nlcr Judge of IIigh Court ol

Manipur as Director of Manipul' Judicial Acadcnl}'. tcnlporarily for a period o1- 1 (one)

year \v.c.f. 01 .05.2025 on payment of last pay drawn minus pension as conveyed vidc

letter no. 1 6/ ] 1/20 1 3-1 .a\\’(1 TC) dated 24.10.20 l'I of the Secretariat: I .a\v & I.cgislativc

Affairs I)cpartnlcnl. (3ovcrnnlcnt of Manipur issued \vith thc concurrence of the Finance

I)cpartnlcnt (PIC). Govcrnnlcnt of Manipul' vicIc their LJ.o. No. 138/2014-2015/1--1)

( PIC) dated 22.10.20 14 as extended fI-on1 year to year.

Monthjy paY of the Director \\,-ouFd bc dcbitdblc to thc MQior I lead 20 14-

Administration of Justice (Non Plan). Sub rvIajor 00. Minor 102 1 ligh Court (Charged).

Sub-1 lead 19 lligh Court of Manipur. I)ctailcd 03 Manipul' Judicidl Acadcnly. Objcct

01 Salaries and 07-Allo\vanccs under I)cmand No. 26-Administration oI' Justice for the

1 fjnancial Year 2025-2026.
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1. ’I-he I)rincipal Sccrctal')' to I lon'hlc -l-llc (-llicf- Justice. I ligl1 C-nult of ManipLlr
2. -rho P.S. to I lon'bIc Mr. Justice A. Bimol Singh. Judge. lligh (:otll't ofManipul'.
3. -rho P.S. to 1 lolr'bIc Mr. Justice A. Gtlncshwar Sharnla. Judge. l-ligh Court of Manipur
4. 'rhc Dil-cctol'. Manipur Judicial Acadcnly
5. Person Concerned

6. The Accountant General. Manipul-
7. ’rho Commissi011er (l-'inallcc)_ Govcnlnlc_nt of Ma11iplll
8. ’FIre Commissioner ( I .d\\ ). Go\'cl'nnrcnt of Mani})tII
9. All the Registrars. lligh (:null of Mdlriptll
I o. -rllc Judge/Prcsidi11u c)fReer. Court of District & Sessions Jtldgc. llnphal Wcst/Inrpllal I'last/

rhoubdi/Bisllntlpur/- ChurachandpLlr/ IJkhrul/ Scnapati/ l-amcnglong/ !--alniIY Court
Mani pu r/Im pha I F.ast/l -hou baI/ Bishnupu l-/Rc venue -1-rib una I . MAC’I-. Co-oPC rat ive
rribunal/Special Court. ND&PS/NI)&PS(}’'-l-C)/Addl. Scssi011s Court. C AW(FT(:)/ “\ddI
District & Sessions Court (l"'T'C_-), Manipllr West/ Manipur l-last.

11. -rllc Joint I)ircctor. Manipul- Judicial Acadenr}'.
12. All the Jt. Registrars. I ligh C-nult of Man ipur.
13. 'FIle 'l'rcas,ur\ Of11ccr c011ccrncd

1 4. All the DcpLlt\ Registrars/OS D/I .angLlagc Officer/(-'otlrt Managers. I ligh Court of Man iPu1

/rho S\stem Analyst. lligh Cotlrt of Man ipul
- f-or uploading the same to the o.fflci(ll website of tIle lligh Court of Manipur.

1 6. The Supcrintcndcllt (l'".stt.-l)/(l:inancc & Accounts). l-ligh Court of Manipul
] 7. Concerned / Guard File
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